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BEFORE THE NATIONAL COMPANY I.AW TRIBUNAL
MUMBAI BENCH AT MUMBAI

COMPANY SCHEME PETITION NO. 796 OF 2017
CONNECTED WITH

COMPANY SCHEME APPLICATION NO. 529 OF 20T7

In thc matter of thc Companics Act, 2Ol3;
AND

Io thc Eattcr of Scctions 230 to 232 and all other
eppliceblc provisions of tie Co!trpanies Act, 2013;

AND
In the mattd ofthe Schemc of Amalgamation
of
Reliance Aerospace Tcchnologica Limited

AND
Reliancc Commcrcial Land & tni'astructure
Limitcd

AND
Rcliancc Global Commercial Limited

AND
Reliance PetroinvcstEents Limited

AND
Reliancc Supply Solutions Private LiDritcd

AND
Reliancc Trading Liaited

AND
Reliancc Universal Commcrcial Limitcd
(collectivcly, t}lc'TYansfelor Companies')

WITH
Reliencc Industriel Invcstmcnts and Holdings
Limited
(the'Ilansferee Company')

Rcliancc Acrospacc Technologics Limitcd
...Petitioner Company

ORDER

Dated this 24d day ofAugust 2017

M/s. Junnalka, & Associates,
Advocates for the Petitioner Company,

31 l/3 12, Embassy Centrc,
NaiiiEan Point, Mumbai - 400 021

E-mail [D : mai]faiunnarkarassociates.com
Tel Nos. : 022-22851404 / 05
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